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HILT T TSIA . AHTYTL

3 [56/2]T LT [T F/A AT 2-30 |0-14| @SR | 0-2.8 | 283.276 | 0.02832

4 | 57 [T [HSEITET OF ERAT STAGIET | 1227 | - | @R [0-15.12| 1529.6904 | 0.15297

5|58 [AAIT  [HSWITET OF T STAAIET | 017 | - | SR | 0-1.8 | 182.106 | 0.01821

6 [60/1[TTTIT  [qEriET, ATiEET 0-01 | - | @H | o0-1 107.17 | 0.01011
EHESIIE

7 |60/ [STHRT HOAR AR A UHT | 0-02 | - | @A | 02 202.34 | 0.02023

8 |61/3[FT X [STHRTHIATAET TAUHT | 2.20 |0-13| T | 0-2 202.34 | 0.02023

9 |62 (AL [STHRTHIT AT TATE] | 1-34 geEl | 0-6 607.02 | 0.06070

10| 29/ [FTETE [WITFEAT OT TSAITET 1-02 |0-13| = | 0-5.8 | 586.786 | 0.05867

10

11|53/3[ATALT [z FAT #H/3AT £ TSIt 100 | - | @ | 00 0 0

12 (361 [T [T et ST AT 006 | - | @ | 0:012 | 12.1404 |0.001214

13 (3627 |aefrawar /e enffr weuw | 003 | - | @SR | 0-0.12 | 12.1404 | 0.001214
1 M

14 |36/3|T9IX (U= UA. AWTCAT) Hi/w 022 | - | @ | 0-2.8 | 283.276 | 0.02832
Tt T & It

15 [36/4TTaLL [y, fargwaT Hi/=w y=aTe 114 | - | @R | 008 80.936 | 0.000809

16 [36/4[TTTT [T T TEATET 114 | - | g¥R | 008 80.936 | 0.000809

17 [36/4|TF [srore e enftr vy | 114 | - | 9T | 0-0.8 80.936 | 0.000809
TLHIT

18 |36/4[TTIX [T =V/aT Taeiig we. . 1-14 | - | @oh | 0-0.8 80.936 | 0.000809
foreeT

19 |36/4[TTTIX  |ForrewyT H/3 Taviia UH. 1-14 | - | @oRT | 0-1.8 | 182.106 | 0.01821
T FEOEITET

20 [37/1(TT T [reivawnT S/ wltr TE, | 1-06.8| - | G 0-1 101.17 0.01011
T FEOEITET

21 (37/2/7MFIX [, fovrawHT /e g=eTE 0-12 | - | g 0-1 101.17 0.01011

22 (38T |uw. &Y. TemiET A AvdET | 003 | - | EHRT | 0-0.12 | 12.1404 | 0.001214

23 (38/2[ATAIT  [qgFET H/A AT 0-11 | - | @ | 0-01.4 | 12.1404 [0.0001416

24 |3g/6[TmaqX [T O fAEaireT 0-04 | - | TR | 0012 | 12.1404 |0.001214

25 [13/15Ma1X TETET TY/3 Fantty fRRiET | 1-10 |0-04| FERT | 0-2.8 | 283.276 | 0.02832

T AT
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st

w. T FTAH grferrgr it T (Serwe )
o Tt BT (a1 e ) ST (3 #)
LIRS 0-5.8 586.8097 0.05868
2 [ATEE 1-11 5159.8791 0.51598
T 1-16.8 5746.6888 0.57466

[1.8. S50, 27 1/H 0/ uAT/2026-27/H THamd1/1727]
TR T, G Steae-l/Amtr

MINISTRY OF RAILWAY
[South Western Railway (Construction Organisation)]
NOTIFICATION
Bengaluru, the 19th June, 2026

S.0. 3251(E).—In exercise of powers conferred by sub-section (1) of Section 20 A of the Railway Act 1989
(24 of 1989) (hereinafter referred to as the said Act), the Central Government (Ministry of Railway, South Western
Railway, Construction Organisation, Bengaluru Cantonment) after being satisfied that for the public purpose, the land,
the brief description of which has been given in the schedule annexed hereto, is required for the execution of the
Special Railway Project, viz., “Sravanur, provision of new crossing station at Sravanur at Km 75/345 Mandarere &
Holenarsipura stations on Mysore between Hassan line,” in the state of KARNATAKA, hereby declares its intention
to acquire such land.

Any person interested in the said land may, within a period Thirty days from the date of publication of this
notification in the official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of Section 20D of the said Act:

Every such objection shall be made to the Competent Authority viz., Special Land Acquisition Officer,
Hemavathi Reservoir Project, Hassan and ‘Arbitrator’ viz., ‘Regional Commissioner, Mysore Division, Mysore” for
Sravanur, provision of new crossing station at Sravanur at Km 75/345 Mandarere & Holenarsipura stations on Mysore
between Hassan line in writing and shall set out the grounds thereof and the competent authority shall give the
objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such
objections and after making such further enquiry, if any, as the competent authority thinks necessary, by order, either
allow or disallow the objections:

Any order made by the competent authority under sub-section (2) of Section 20 D of the said Act shall be
final:

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid Office of the Competent Authority viz., Assistant Commissioner, Hassan.
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SCHEDULE

Brief description of the land to be acquired, with or without structure. falling within the proposed Special
Railway Project of Sravanur, provision of new crossing station at Sravanur at Km 75/345 Mandagere & Holenarsipura
stations on Mysore between Hassan line in the state of Karnataka.

DISTRICT: HASSAN

TALUK: HOLENARSIPUR

HOBLI: HALLIMAISURU

VILLAGE: BANTARTALALU & SRAVANUR

SL | Sy. Village Land Owner Total |Karab|Classification| Extent of | Ext.in Sq | Ext.in | Trees & | Buildings
No. | No. Name Extent of land acquisition Mtr Hec Plants and others
as per details
RTC
A-G)
1 2 3 4 5 6 7 8 9 10 11 12
1 21 [BANTAR |l.Rangegowda S/o 3-29 - Kuski 0-1 101.17 0.0101 - -
TALALU |Papanna
2.Puttaraju S/o Papanna
3. Gangadhar S/o Late
Papanna
2 21 [BANTAR |l.Nanjundegowda 3-29 - Kuski 0-4.8 485.616 | 0.04856 - -
TALALU [S/o Sanna Lakkegowda
2. Puttaswami Gowda S/o
Sanna Lakkegowda
3. Kempegowda S/o
Sanna Lakkegowda
4. Lakkegowda S/o Sanna
Lakkegowda (Joint)
3 | 56/2 [SRAVA  |Kalamma C/o Nanjunde | 2-30 | 0-14 Kuski 0-2.8 283.276 | 0.02832 - -
NUR Gowda
4 57 |SRAVA  [Manjegowda S/o Late 1-27 - Kuski 0-15.12 | 1529.6904 | 0.15297 - -
NUR Jawregowda
5 58 |SRAVA  [Manjegowda S/o Late 0-17 - Kuski 0-1.8 182.106 | 0.01821 - -
NUR Jawregowda
6 | 60/1 |SRAVA [(Jawregowda, 0-01 - Kuski 0-1 107.17 0.01011 - -
NUR Wabhegowda
S/o Marigowda
7 | 60/2 [SRAVA  |Dr. Manthar Gowda S/o | 0-02 - Kuski 0-2 202.34 0.02023 - -
NUR A Manju
8 | 61/3 |SRAVA  [Dr. Manthar Gowda S/o | 2-20 | 0-13 Kuski 0-2 202.34 0.02023 - -
NUR A Manju
9 62 |SRAVA  |Dr. Manthar Gowda S/o 1-34 Kuski 0-6 607.02 0.06070 - -
NUR A Manju
10 [ 29/ |SRAVA  |Gowramma 1-02 | 0-13 Kuski 0-5.8 586.786 [ 0.05867 - -
10 |NUR W/o Rajegowda
11 | 53/3 |[SRAVA  |Puttamma C/o E 1-00 - Kuski 0-0 0 0 - -
NUR Rajegowda
12 | 36/1 |SRAVA Shree Lakshmi Devi 0-06 - Kuski 0-0.12 12.1404 10.001214 - -
NUR Sravanur
13 | 36/2 |[SRAVA  |Yashodamma C/o Late 0-03 - Kuski 0-0.12 12.1404 ]0.001214 - -
NUR SM Krishnegowda
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14 | 36/3 [SRAVA  |H N Nagarathna C/o Late | 0-22 - Kuski 0-2.8 283.276 | 0.02832 - -
NUR S T Parmeshwarappa
15 | 36/4 |[SRAVA  |P Shivamma C/o 1-14 - Kuski 0-0.8 80.936 | 0.000809 - -
NUR Prahaladha
16 | 36/4 [SRAVA  |Suresh S/o Puttegowda 1-14 - Kuski 0-0.8 80.936 |0.000809 - -
NUR
17 | 36/4 |[SRAVA Jayamma C/o Late S P 1-14 - Kuski 0-0.8 80.936 |0.000809 - -
NUR Paramesh
18 | 36/4 [SRAVA  |Prema C/o Late S P 1-14 - Kuski 0-0.8 80.936 |0.000809 - -
NUR Thimmegowda
19 | 36/4 |[SRAVA Yashodamma C/o Late S | 1-14 - Kuski 0-1.8 182.106 | 0.01821 - -
NUR M Krishnegowda
20 | 37/1 |SRAVA |Yashodamma C/o Late S | 1-06.8| - Kuski 0-1 101.17 0.01011 - -
NUR M Krishnegowda
21 | 37/2 [SRAVA P Shivamma C/o 0-12 - Kuski 0-1 101.17 0.01011 - -
NUR Prahaladha
22 | 38/1 [SRAVA |[S B Rajegowda S/o 0-03 - Kuski 0-0.12 12.1404 |0.001214 - -
NUR Bayregowda
23 | 38/2 [SRAVA Putumma C/o 0-11 - Kuski 0-01.4 12.1404 10.0001416 - -
NUR Cheluvegowda
24 | 38/6 |SRAVA  [Siddegowda S/o 0-04 - Kuski 0-0.12 12.1404 |0.001214 - -
NUR Siddegowda
25 | 13/1 |SRAVA  [Bhardamma C/o Late 1-10 | 0-04 Kuski 0-2.8 283.276 | 0.02832 - -
NUR Ningegowda Urff//
Anayya
Total 5746.6888 | 0.57466
ABSTRACT
S.N. Name of the village Extent of acquisition (in Area)
A-G Area in Sq Mtrs Area in Ha
Bantartalalu 0-5.8 586.8097 0.05868
Sravanur 1-11 5159.8791 0.51598
Total 1-16.8 5746.6888 0.57466

[F. No.: W.271/CN/BNC/2026-27/Land SRP/1727]
PARDEEP PURI, Chief Engineer-III/Construction
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